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NATIONAL GREEN TRIBUNAL EASTERN ZONE BENCH,
KOLKATA

ORIGINAL APPLICATION No. 169/2023/EZ

IN THE MATTER OF :

Jinti Deka and Another

..... Applicants
-Versus-

State of Assam and Others
..... Respondents

AFFIDAVIT ON BEHALF OF RESPONDENT No. 6.

I, Sri Natarajan Anand, IFS, son of M
Natarajan, aged about 52 years, presently holding
the post of Directorof Geology and

5TA Mining,Assam,Kahilipara, Guwahati -19, in the
//N district of Kamrup (M), Assam, do hereby solemnly
S.8.S. Rahman

Kamrup affirm and state as follows:
Regd. No.-KAM. 03

DL ’f,;p,;;yzggf; 1. That I am presently holding the post of
OFP\% Directorof Geology and Mining,Assam,Kahilipara,

SHAH SYED SAMADUR RAHMAN
NOTARY
Guwabhati, Kamrup
Regd. No.-KAM.03
Expiry Date:06-03-2027
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Guwahati -19, in the district of Kamrup (M),
Assamas its official is being arrayed as respondent
No. 6 in the instant Original Application (Suo Motu)
and being well conversant with the facts and
circumstances of the case, I am competent to
swear this affidavit. A copy of the Original
Application (Suo Motu) filed by the applicantswas
served upon the answering respondent and after
going through the same and having understood the
contents thereof and I swear this instant affidavit —
in- opposition.

2.That saves and except the statements, which are
matters of records and specifically admitted, all
other averments made in the Original Application
(Suo Motu) be treated as denied and disputed by
the answering deponent.

3. That the answering deponent categorically and
_emphatically denies the allegations of violating any
Act, guidelines in allowing the sand mining by
respondent No. 7 (Jugal Bharali) at Nakhula Beat
Sand Arae No. 3. Thatit is a fact, that send mine at

o

e SHAH SYED SAMADUR RAHMAN
NOTARY
Guwahati, Kamrup
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Expiry Date:06-03-2027
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Regd. No.-KAM.03
Expiry Date
06-03-2027

W

Nakhula Beat Sand Arae No. 3, village Bhakatgaon

under Morigaon district is undertaken by respondent

No. 7 (Jugal Bharal) covering an area of 4.1 hector

within the GPS location given below:

(1)
(2)
3)
4)
©)
(6)

26°10-33.74 N -92°12'49.2 E
26° 10'35.12 N — 29°12'48.32 E
26 °10'31.32 N - 29°12'34.57 E
26 °1035.11 N - 29°12'34.79 E
26 °10'42.36 N- 29°1222.60 E
26 °10'42.12 N — 29°12'24.06 E

That the allotment was subsequent to

certificate 25.12.22 issued by on Dr.Moloy Bora

(Recognised Qualified Person) baring Reg No.
DGM/RQP/18/2017, followed by approvedmining
plan and Environmental Clearance Certificate dated
10.04.23 by SEIAA.

A copy of the certificated dated
25.12.22,approved mining plan dated
and Environmental Clearance
Certificate dated 10.04.23 by SEIAA is
annexed and marked as ANNEXURE

-

SHAH SYED SAMADUR RAHMAN
NOTARY
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4.That the answering deponent begs to state that,
only after following all required formalities as
required under the law,the site of the sand mahal
was handed over to respondent No. 7 (Jugal
Bharali) on 28.08.23.

A copy of the declaration of handing
over of site is annexed and marked as
ANNEXURE - IV

5. That the answering deponent begs to state that,
mining plan was approved by the Directorate of
Geology and Mining, Assam for Nakhula Beat sand
Mining Permit Area No. 3 (Government Land),
Bhakatgaon (Area 4.1 Hector) in Morigaon district ,
Assam for a total of 27,000cm sand for a period of 2
years as per as per Enforcement and Monitoring
Guideline for Sand Mining 2020. The river bed
mining shall be restricted within the central 3/4™
width of the river / rivulet or 7.5 meters (inward)
from river bank but up to 10 % of the width of the
river, as the case may be and decided by the
SHAH SYED S;ﬁ)ﬁ;HMAN
Guwahat, Karrup

Regd. No.-KAM.03
Expiry Date:06-03-2027
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$.8.8. Rahman
Kamrup
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Expiry Date
06-03-2027

regulatory authority while granting environmental
clearance in consultation with the irrigation
department, which clearly specks about mining
activity would be done inside the river and away
from the active banks keeping a distance of 7.5
meters or 10% of the total width of the river. The
mining plan of Nakhula Beat Sand Mining Permit
Area No. 3 was approved vide letter No. GM/MM/86-
B(40) Pt V/6196-6200 dated 19.01.23 and the zone
approved for mining has been demarcated at the
centre 3% of the Kopili River Bed at Nakhula,
Morigaon. The distance between the active bank of
Kopili river and approved mining zone at the
location is 10 meters from each bank i.e 25% of the
total width of 80 meters of the river at the location,
which is in compliance of the Enforcement and
Monitoring Guidelines for Sand Mining, 2020.

That the Directorate of Geology and Mining,
Assam also constituted a 2 member team of Senior
Geologist to inspect the Nakhula Beat sand Mining
Permit Area No. 3 for onsite verification of facts.

SHAH SYED SAMADUR RAHMAN
NOTARY
Guwahati, Kamrup
Regd. No.-KAM.03
Expiry Date:06-03-2027
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Geologist afteronsite visit on 05.10.23 altogether
reveals different facts as presently there is no

miming going on.

A copy of the letter dated
19.01.23 and 2 member fact
finding report are annexed and
marked as ANNEXURE — Vand
VIrespectively.

6. That answering deponent categorically denies the
allegations of violation of Guidelines as reported by
the Committee constituted by the State Pollution
Control Board, which undertook the site inspection
in absence of any representation from the office of
the Directorate of Geology and Mining, Assam at a
different location not allotted to respondent No. 7
(Jugal Bharali)i.eNakhula Beat Sand Mining Permit
Area No. 3.That the photographs enclosed itself in
the Inspection Report before the Hon’ble National
Gren Tribunal writ large that the site visited is
Dimoruguri village and Chatabari village of different
GPS locations, whereas the respondent No. 7 (Jugal

(B

SHAH SYED SAMADUR RAHMAN
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Kamrup
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Bharali) is allotted Nakhula Beat sand Mining Permit
Area No. 3 at a different location.

7.That the answering deponent most respectfully
submits that, respondent No. 7 (Jugal Bharali) shall
be allowed to operated only within the allotted area
of 4.1 hector strictly in compliance law and
guidelines within the GPS area mentioned below i.e

(1) 26°10-33.74 N - 92°12'49.2 E
(2) 26°10735.12 N - 29°12'48.32 E
(3)26°1031.32 N - 29°12'34.57 E
(4)26°1035.11 N - 29°12'34.79 E
(5)26 °10'42.36 N - 29°12'22.60 E
(6)26 °10'42.12 N - 29°12'24.06 E

8. That the statements made in paragraph 1 ,
2 of this affidavit are true to my knowledge and
belief, those made in paragraph 3,4,5,6 and 7
being matters of records which I believe to be true
and rest are my humble submission before this

Hon'ble Court.

SHAH SYED SAMADUR RAHMAN
NOTARY
Guwahati, Kamrup
Regd. No.-KAM.03
Expiry Date:06-03-2027
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That the declarations made in the above
paragraphs are true and it conceals nothing and
that no part of it is false, so help me God.

And I sign this affidavit on this the % | ‘_s+ ‘ day
ofFebruary 2024 at Guwahati.

P

PONENT

: -= Dircctor >
Gaclogy & Mining, Assam
Ranilipara, Ghy-13

Identified by, me:

Solemnly affirmed before me this day, |
- certify that I read over anc explained
the contents to the declarant and that
the declarant seemed perfectly to
Advocate understand them,

@r

SHAH SYED SAMADUR RAHMAN
NOTARY

Guwahati, Kamrup
/}s‘)—’\’\ Regd. No.-KAM.03
(\7 Expiry Date:06-03-2027

>
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CERTIFICATE

This Mming Plan is prepared under the provision of Rule 52 (1) of the
Assam Minor Mineral Concession Rules, 2013 (n respect of Jugal ﬂﬁarqﬂ,
Vil: Baviari, P.0- Barpak, P.S- Jagiroad, District- Morigaon (Assam) Jor
“Nakhula Beat Sand Permit Area No. 3 (Rev. Portion)”, Mining Cmtféﬂt
Area (Govt. Land), under Nagaon Forest Division, Nagaon, ’I?Wff’w’
Nagaon, Assam, for the extraction and transportation Lo Wf.rtaus
construction sites. Total land for the proposed Mining Contract Area is 4.10
fiectares (area calculated as per GPS Coordinates), and the total proposed
quantity of Sand is 27,000 m' (Mining Contract Quantity 20,000 m', and
Govt. Permit Quantity 7,000 m') for two (2) years. Thie veserve is located
under the jurisdiction of Mayong Revenue Circle and Morigaon Range,
Morigaon, of Nagaon Forest Division, Nagaon, Nagaon District, Assam.
The project proposal’is duly forwarded from Divisional Forest Officer (DF0),
Nagaon Forest Division, Nagaon, District of Nagaon, Assam (Letter No.
FNGT/B/74 (Part I)/Nakhula Beat SPA No. 3/2022/9453-55 Dated;
17/12/2022) to the Director, Department of Geology and Mining,
Dakhingaon, Xahilipara, Guwahati-781019, Assam.

The Applicant/Mining Contract holder shall approach authorities
concerned for any other permission, if required, during the process of the
Mining Operation.

It is further certified that the information furnished in the Mining
Plan is true and correct to the best of my knowledge.

2 Dy Moloi Dora, i)
Place: Guwahati, - (Dr. Moloi/Bora)
dte 2y mgEG Recognized Qualified Person (RQP),

Regd. no. - DGM/RQP/18/2017

Directorate of Geology and Mining,
Valid up to: 10-12-2027

Government of Assam, Kahilipara,
Guwahati-781019

Addresses: House No. 12, Santi Dan Path,

4 DBM Rupalim Nagar, Lankeswar, Jalukbari,
- Guwahati- 781014, Assam
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MINING PLAN

NAKHULA BEAT SAND PERMIT AREA NO. 3,

(Mining Contract Area, Govt. land),
Village- Bhakatgaon/Barjari, P.O- Bhakatgaon, P.S- Jagiroad,

District of Morigaon, Assam

Area allotted: 4.1 lu,ctares (area calculalcd as per GPS Coordmatw)
- -in mw M rﬂ
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Submitted under Rule 52 (1) of the Assdm MBWMIHQI -al
Concession Rules, 2013

o} , , 3 , |
' (Approval from Directorate of Geology & Mining, Assam) |
| . |
o
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:' Submitted By: '
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Jugal Bharali, 'i

of 5 ']
: Vill- Barjari, P.O- Barpak, P.S- Jagiroad, i
; oy . ¥
,j, oo District- Morigaon (Assam) Ny
; B |
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DECLARATION BY THE APPLICANT

This Mining Plan is prepared under the provision of Rule 52 (1) of the
Assam Minor Mineral Concession Rules, 2013 in respect of Sri Jugal Bharali,
Vill- Barjari, P.O- Barpak, P.S- Jagiroad, District- Morigaon (Assam) for “Nakhula
Beat Sand Permit Area No. 3 (Rev. Portion)”, under Morigaon Range, Morigaon,
District- Morigaon (Assam), for the extraction and transportation from Kapili
Riverbed Mining Contract Area. The land area is a Govt. Land, for the mining
permit period of two (2) years. Total land area for the proposed mining Permit area
is 4.10 hectares, and the total proposed quantity is 27,000 Cum (Mining Contract
Quantity 20,000 Cum and Govt. Permit Quantity 7,000 Cum). The reserve is
located under the jurisdiction of Morigaon Range, Morigaon, District- Morigaon
(Assam), of Nagaon Forest Division, Nagaon, District- Nagaon, Assam.

I understand its content and hereby agree to implement the collection work
of the Sand in accordance with the prevailing provisions of law.

If any other permission is needed, | shall approach the appropriate authority,
before commencement of the extraction work.

%—u%,wk @y ol

Place: Morigaon, Sri Jugal Bharali,

Date: 19/12/2022, Vill- Barjari, P.O- Barpak, P.S- Jagiroad,
District- Morigaon (Assam)
Contact No.- 8638114576
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CONSENT LETTER FROM THE APPLICANT

This Mining Plan is prepared under the provision of Rule 52 (1) of the
Assam Minor Mineral Concession Rules, 2013 in respect of Sri Jugal Bharali,
Vill- Barjari, P.O- Barpak, P.S- Jagiroad, District- Morigaon (Assam) for “Nakhula
Beat Sand Permit Area No. 3 (Rev. Portion)”, under Morigaon Range, Morigaon,
District- Morigaon (Assam), for the extraction and transportation from Kapili
Riverbed Mining Contract Area. The land area is a Govt, Land, for the mining
permit period of two (2) years. Total land area for the proposed mining Permit arca
is 4.10 hectares, and the total proposed quantity is 27,000 Cum (Mining Contract
Quantity 20,000 Cum and Govt. Permit Quantity 7,000 Cum). The reserve is
located under the jurisdiction of Morigaon Range, Morigaon, District- Morigaon
(Assam), of Nagaon Forest Division, Nagaon, District- Nagaon, Assam, of Nagaon
Forest Division, Nagaon, District- Nagaon, Assam, has been prepared by Dr.
Moloi Bora, Santi Dan Path, House no.12. District of Kamrup (M), P.O.
Gauhati University, under P.S.- Jalukbari, Lankeswar, Guwahati-781014,
Assam, and a RQP with Registration no. DGM/RQP/18/2017 from Directorate of
Geology and Mining, Government of Assam, Kabhilipara, Guwahati-781019,
Assam with validity up to 10-12-2027, on behalf of the undersigned.

I hereby undertake that the Mining Plan so prepared by the said RQP has
been made with my knowledge and consent and shall be acceptable and binding on

me in all respect.
W Rba~y als

Place: Morigaon, Sri Jugal Bharali,

Date: 19/12/2022, : bt v
Vill- Barjari, P.O- Barpak, P.S- Jagiroad,
District- Morigaon (Assam)

Contact No.- 8638114576
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CERTIFICATE

This Mining Plan is prepared under the provision of Rule 52 (1) of tlzf’
Assam Minor Mineral Concession Rules, 2013 in respect of Jugal Bharali,
Vill- Barjari, P.0- Barpak, P.S- Jagiroad, District- Morigaon (Assam) for
“Nakfiula Beat Sand Permit Area No. 3 (Rev. Portion)’, Mining Contract
Area (Govt. Land), under Nagaon TForest Division, Nagaon, Dwffuff
Nagaon, Assam, for the extraction and transportation to various
construction sites. Total land for the proposed Mining Contract Area is 4.10
hectares (area calculated as pyer GPS Coordinates), and the total proposed
quantity of Sand is 27,000 m' (Mining Contract Quantity 20,000 nr, amf~
Govt. Permit Quantity 7,000 m’) for two (2) years. The reserve is located
under the jurisdiction of Mayong Revenue Circle and Morigaon Range,
.'Morigaon, of Nagaon Forest Division, Nagaon, Nagaon District, Assam.
The project proposalis dufy forwarded from Divisional Forest Officer (DFO),
Nagaon Forest Division, Nagaon, District of Nagaon, Assam (Letter No.
FNGT/B/74 (Part I)/Nakhula Beat SPA No. 3/2022/9453-55, Dated,
17/12/2022) to the Director, Department of Geology and Mining,
Dakhingaon, Kahilipara, Guwahati-781019, Assam.

The Applicant/Mining Contract holder shall approach authorities
concerned for any other permission, if required, during the process of the
Mining Operation.

It is further certified that the information Sfurnished in the Mining
Plan is true and correct to the best of my knowled;

Place: Guwahati, __(Dr. MoloiBora)
Date: 25/12/2022, Recognized Qualified Pevson (RQP),
Regd. no. - DGM/RQP/18/2017

Directorate of Geology and Mining,
Valid up to: 10-12-2027

Government of Assam, Kahilipara,

Guwahati-781019
Addresses: House No. 12, Santi Dan Path,
5 Rupalim Nagar, Lankeswar, Jalukbari
o Uu%f‘c‘/ Guwahati- 781014, Assam
Lo
L\j\ y ate
Mj‘/ AGVOCe™
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Particulars of the RQP preparing the Mining Plan:

e st e Sres—————

1. Name ot the RQP

2. Address

Dr. MOLOI BORA

* House Number 12, Santi Dan Path,
Rupalim Nagar, Lankeswar,
Jalukbari, Guwahati- 781014, Assam

Registration Number
and office address

DGM/RQP/18/2017
Directorate of Geology and Mining,

Government of Assam, Dakhingaon,
Kahilipara, Guwahati-781019

i 3 { i \
ihakbdid @ vim Ao S
< & d

Joint Director
Directorate of Geology & Mining, Assam
Kahilipara, Guwahat - 19

4 Vahduy of ruglstratxon Up to 10® December 2027
5. Contact number 9864358767
R Email[D moloibora2006@yahoo.coin

- W "u’,.
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Mining Plan Jugal Bharali

INTRODUCTION:

This Mining Plan is prepared under the provision of Rule 52 (1) of the
Assam Minor Mineral Concession Rules, 2013 in respect of Jugal Bharali, Vill-
Barjari, P.O- Barpak, P.S- Jagiroad, District- Morigaon (Assam) for “Nakhula
Beat Sand Permit Area No. 3 (Rev. Portion)”, Mining Contract Area (Govt.
Land), under Nagaon Forest Division, Nagaon, District Nagaon, Assam, for the
extraction and transportation to various construction sites. Total land for the
proposed Mining Contract Area is 4.10 hectares (area calculated as per GPS
Coordinates), and the total proposed quantity of Sand is 27,000 m® (Mining
Contract Quantity 20,000 m?, and Govt. Permit Quantity 7,000 m?) for two (2)
years. The reserve is located under the jurisdiction of Mayong Revenue Circle
and Morigaon Range, Morigaon, of Nagaon Forest Division, Nagaon, Nagaon
District, Assam. The project proposal is duly forwarded from Divisional Forest
Officer (DFO), Nagaon Forest Division, Nagaon, District of Nagaon, Assam
(Letter No. FNGT/B/74 (Part I)/Nakhula Beat SPA No. 3/2022/9453-55,
Dated, 1711'2/2/022) to the Director, Department of Geology and Mining,
Dakhig a?n}/Kahilipara, Guwahati-781019, Assam.

@ is a Mining Contract is awarded to Jugal Bharali, for extraction of

“Sand ag inst their contract for a period of two (2) years, as recommended by the
Depafiih nt of Environment & Forest, Government of Assam. The Sand Mahal
“Nakhula Beat Sand Permit Area No. 3 (Rev. Portion)”, Mining Contract area,
has been proposing to extract Sand from Kopili Riverbed, located at Morigaon
District, Assam, measuring Mining Contract area allotted is 4.10 hectares laying
in Village- Morigaon under Morigaon Range, Morigaon of the Nagaon Forest
Division, District of Nagaon, Assam.

This Sand quarry will surely meet the partial requirement of the River
Sand. The proposed quarry site is under the Jurisdiction of Mayong Revenue
Circle, Morigaon District, and under Morigaon Range, Morigaon of the Nagaon
Forest Division, Nagaon, District of Nagaon, Assam. The proposed site is not
within any protected area under Archaeological, Religious, Cultural heritage or
Defence establishments. By opening a Sand quarry as proposed, this area will be
benefited by generation of employment opportunities to the local people as well
as growth of economic activities. Mining Fias; i

/~:J“. il S e

ue cOPY Joint Director

4t be Directorate of Geology & Mining, Assan:
Ce fie : Kahilipara, Guwahat-19
advocat?
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Mining Plan Jugal Bharali

THESTUDY AREA AND FIELD WORK:

I have visited the proposed site of jointly with the official group of Jugal
Bharali, as mentioned above for field work and details Geo-scientific ground
investigation on the dated 21 December 2022, Based on the fieldwork done,
Sketeh map, Location Map and Base Map has been prepared from Google Farth

Image.

The study area is covered by the Survey of India Toposheet No. 84 B/4
and 84 B/8 and in 1:50,000 scale ( Fig-Base Map and Google Earth Image). The
total mining area 4.10 hectare in single block within four (1, 2, 3,4,5 & 6) GPS
coordinates and are as follows- it

1. N=26°1033.74" E=92°12/ 49,02 (\2
2. N=26°10/35.12" E=92°12/48.32" A

MO (Y 3 =01 i Jont Director s
3. N &() 103 ] .31...( l,/ ()2 ]A—/ 34'59?((}(:10(8‘0 O'Gm)!m-{&eﬁiﬂyf":}‘ﬂ e
4. N=26°1(/33. 117 E=92°] 2'34.79" Kzhiipara, Gl 1
5. N=26°10'42.38" E=92°1 2’ 22.60”

6. N=26°1042.12" E=92°12' 24.06"

The present Morigaon district of Assam lies in the Central part of Assam
on the southern bank of the Brahmaputra River. The district is bounded by the
mighty Brahmaputra on the North, Karbi Anglong district on the South, Nagaon
District on the East, and Kamrup District on the West. The district occupies part
of the Brahmaputra valley and the mighty river Brahmaputra flows on westerly
direction along its northern boundary. The district is drained by several perennial
rivers flowing from south to north. Rivers Kalong and Kopili are two most
important rivers. The total population as per 2011 Census is 957853, out of which
1,28,075 are farmer families. The density of population is 61 8/sq. km. The district
has total geographical area of 155] $q. km. out of which 3174.87 hectares
occupied by forest. Gross cropped area is 1516.42 hectares and net area sown
9201 1hectares.

Physiographically the study area is a Riverbed of Kopili River. The study
area of Morigaon district is located on the south bank of the Brahmaputra River.
The greater part of the district is an alluvial plain, criss-crossed with numerous
rivers and water ways and dotted with many beels and marshes. The mighty
Brahmaputra flows along with the northern boundary of the district. Kopili,
Kollong and Kapili rivers flow through the southern part of of the district, The
Kopili meets the Kapili at the Matiparbat where from Kapili moves westward.

 trusfpo!

oD
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Mining Plan Jugal Bharali

The Kollong joins Kapili at the Jagi Dui Khuti Mukh and from here they jointly
fall into the Brahmaputra.

The general appearance of the district is extremely picturesque. On a clear
day in the winter the view to the north is bounded by the blue ranges of the outer
Himalayas, behind which snowy peaks glisten brightly in the sun, while to the
Wwestand the south of the district lie range upon range ol lower hills, whose sides
are covered with luxuriant vegetation of the tropical forest. There are three Re-
served Forest constituted under Assam Forest Regulation Act, 1891. These are
Sunaikuchi, Khulahat, and Bura Mayong. There is also one wildlife Sanctuary,

-

named Pabitara, which is famous for the Indian one horned Rhinoceros.

The Kopili River flow (South to North) through the south-eastern part of
the district and fall into the Kopilli River. The Kopili River has a variation of its
width, the average width in proposed Mining Contract area is 80 m. So, minable
width of the river is central 80 m x % = 60 m (Fig- Sketch Map).

Geologically, the district comprises two distinct Geological formations.
The oldest Archaean rocks comprising Biotile-Hornblende gneisses and schist are
intruded by granite with pegmatite veins. The rocks mass forms remnant hills
highly weathered and isolated hills among the alluvial sediments as inselbergs.
The unconsolidated alluvial sediments occupy a major part of the district. On
northern part along the river Brahmaputra, the sediments comprise fine grained
nature with occasional gravel beds with pebbles and represent its silty nature. It
represents younger alluvial sediments, They comprise sands of various grades
with bands of silt and clay along the river Kalong and Kopili representing older
alluvial sediments.

{41

The distinct hydro geological set-ups prevail in the Morigaon district — th
older alluvium and younger alluvium. The first set up is older alluvium
surrounding inselbergs and along the foot hill part on south. It cgmmJO' tlogzxmm o
silt, and various grades of sand. The second set up is younger alluvi@hioagighywanai-15
freshness in colour and grain size covers major part of the district on north. It
consists of sand, fine to coarse grained in texture with intermixed gravels and
pebbles along with clay and silt. The depth to ground water level is less than 1 m
in the valley portion of Gerua, Lalijan, pakaria and Sonaj River in the north-
castern part of the district. This area is chronically waterlogged. In 53 per cent
valley side area, the depth to ground water level is | — 2 metres. In and around
the inselbergs and the upland areas comprising 26 per cent of the district area, the

water level is around ?2 meters and more. Central Ground Water Board has

4 to be trie €OP’

Certif 3
Ad\/oCatE'




._-’9,-—

Mining Plan Jugal Bharali

established 13 numbers of National Hydrographic Network Stations to monitor
the rise and fall of the water level in the district throughout the year.

The soil of the district is very suitable for production of all seasonal paddy
and other Rabi and Horticultural crops. Production of summer paddy, autumn
paddy and winter paddy are extremely high. Among the crops, various food crops,
fibre crops, pulse, oil seeds, spices, horticultural crops and almost all types of
vegetables are produced in the adjoining areas. The soil of the district has been
classified based on chemical composition as follows: - 1. Strongly acidic to
alkaline, 2. Low to medium content of total soluble salts, 3. Medium to high
phosphate, 4. Low to medium inorganic carbon percentage, and 5. Medium to
high in Potash content.

The investigated area is accessible only by motorable road (from NH-27),
just after crossing Jagiroad Town travelling traveling from Guwahati, Mining
Contract area exist and is near to Morigaon Range, Morigaon, District- Morigaon,
Assam; and approximate motorable distance is 7.0 Kms from National Highway
27 (new NH-27/01d NH-37).

' Jont Director
Directorate of Geology & Mining, Assam
Kahilipara, Guwahati.19
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GENERAL INFORMATION:
THE APPLICANT:
1. |Name Jugal Bharali, i
| 2. | Office Address Jugal Bharali, Vill- Barjari, P.O- Barpak, P.S-
Jagiroad, District- Morigaon (Assam)
3. |Site Address “Nakhula Beat Sand Permit Area No. 3 (Rev.
Portion)”, Village- Bhakatgaon/Barjari, P.O-
Bhakatgaon, P.S- Jagiroad, District- Morigaon, Assam,
4. | Status of Applicant Proprietorship,
5. | Mineral occurring in | Sand to be mined, for extraction and transportation
the area and its use from Nakhula Beat Sand Permit Area No. 3 (Rev.
Portion) of Kopili Riverbed to various construction
sites.
e
6. | Name of the quarry | Nakhula Beat Sand Permit Area No. 3 (Rey. Portion),
7. | Quantity 27,000 Cubic meters Sand m* for two (2) years
recommended for (maximum).
|| extraction
8. | Permit period Two (2) years,
9, Forest Range & Morlgaon Range, Morigaon & Nagz;(; Forest
Division Division, Nagaon, District Nagaon, Assam
10. | Survey of India 84 B/4 & 84 B/8
Toposheet number
involved
11| Latitude/ Longitude | The GPS Coordinates are as follows.
1. N=26°1033.74" E=92°12/49 02/
2. N=26°10/35.12 E=92°12/48 32/
3. N=26°10'31.32" E=92°12/ 34 57"
4. N=26°10/33.11" E=92°12/34.79"
5. N=26°10/42.38" E=92012/22 60/
6. N=26°10/42.12" E=92°12/24.0¢'
12 Nearest Railway Jagiroad Railway station, Jagiroad, Morigaon Dmncl.
station Assam

3. Nearest Airport
1_4_. Nearest Highway

_I_\QI_27 (Old NH-37),

LGBI Airport, Borjhar, Guwahati, Assam

“““‘\?
q

Jont Director
Directorate of Geology & Mining, Assam

Kahilipara, Guwahati-19
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SECTION-A
LOCATION OF THE PROPOSED CONTRACT AREA:

The location of the proposed quarry site is close to NH-27 (Old NH-37),
which is about 7 Km away from National Highway-27 (Jagiroad Township) by
PWD Road (715A). The road connected with National Highway is a seasonal
road. The location map of the proposed mining area has shown in the photographs
and Google Earth Image. The proposed site is a Riverbed, under the jurisdiction
of Morigaon Range, Morigaon of the Nagaon Forest Division, Nagaon, District
of Nagaon, Assam.

I‘N_z&hula Bea{Sand Permit Area No. 3 |
(Rev. Portion),

| L [Site Address:

Village- Bhakatgaon/Barijari,
P.O.- Bhakatgaon,
Police Station- Jagiroad,
District- Morigaon,
__| State- Assam

2. |Termof tthmmgContract 2 (two) years,
3. | Validity of Mining Contract |2 (two) years,
u 4._ Total area 4.10 hectares,

z
5. | Minable area 4.10 hectares, area calculated as per {

GPS Coordinates,

6. ;' Ownershiy ;JT/GCEUdeC} e ; Divisional Forest Ofﬁc_e—r(_[ﬁ—(j). [

{' Nagaon Forest Division, P.O-

{ Nagaon, P.S- Nagaon, District-
Nagaon, Assam.

7. | Land use pattern fThe core zone consists of Sand and |

( Clayey Riverbed mainly covered with

, ‘iSand, Silt, Clay, Earth, Organic

|

f

5

l } 2 materials, etc.

Joint Director
Directorate of Geology & Mining, Assam
Kahilipera, Guwahat- 19
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GEOLOGY OF THE ALLOTTED AREA:
A.REGIONAL GEOLOGY:

R~

Jugal Bharali

The Assam Plateau lies along the continuation of the Archean’s of Bihar
and comprises Garo, Khasi, Jayantia Hills and to its North-East is the detached
areas of Mikir Hills. The Tertiary rocks are well developed in the North-Eastern
and South-Eastern part where they exhibit a complete geological succession of

Assam is as follows (Table-1).

Table-1: Regional Geology is based on Miscellaneous Publication No.1 of
Directorate of Geology & Mining, Government of Assam

r-‘_ﬁ Age

L Group Formation Description
Quaternary Recent Khadar-newer alluvium Clay, Sand, Silt, etc
Unconformity
Pleistocenc Bhanger- Older alluyium Clay, coarse Sand, Gravel & Boulder
Tertiary Pliocene Dihing Dihing Pebble bed, Sand y Clay, Clay,
Conglomerate, and Sandstone
Mio-Pliocene Dupitila (Surma Vally) & Sandstone, Mottled clay, Grit,
Namsang (Upper Assam) Conglomerate Bed.
B o Unconformity
Miocene Tipam Girujan Mottled clay, Sand y Shale & Sandstone
Tipam Bluish Grey to Greenish Sandstone,
Clay, Shale, Conglomerate, ctc.
Surma | Bokabil Shale, Sand y Shale, Sandstone, ctc
Bhuban Alternation of Sandstone, Sand y Shale
& Conglomerate
Unconformity
Oligocenc Barail Tikak Parbat Banded Sandstone with thick coal
scams
Bogolai Sandstone with numerous thin coal
seams, Carbonaccous Shale, Sandstone,
clc.
Karbi Anglong Thin bedded hard Sandstone with shalc.
Eocene Disang Dark grey Shale and Sandstone
Jayantia Kopili Shale and Sandstonc, etc.
Sylhet Sandstone, Coal, C lay, and Shale
Sandstone
Sylhet Fossiliferous Limestone
R, S - Limestone
e L Unconformity
| Mesozoic | Jurmssic | : i Voleanic [ Trap, Basaltic & Doleritic rock
s L Unconformity
Paleozoic Permian ] Gondwany Singimari Buil colored finc-grained Sandstone,
’ Shale, Carbonaccous Shale with Coal &
Conglomerate, ete.
: Unconformity B
Proterozoic Precambnan Shillong Granite, Pegmatite, alternating beds of
clay, Quartzite, Phyllite, Basalt,
S Conglomerate, cte.
RS Unconformity
; Aroic | Archean I Gneissic ] Granite, Pegmatite, Metadolarite,
! f | Amphibolite, Biotite, Homblende,
SRR, SR L o Linciss, Cale-granulite, Pyroxenite, etc. J
o * Joint Director
'3
" irectorate of Geology & Mining, Assam
Ce(l‘ Kﬁl'_"fr),":":' i e 00
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B. GENERAL GEOLOGY OF THE AREA:

The proposed mining area allotted to Government of Assam, Department
of Environment & Forest, Divisional Forest Officer, Nagaon Forest Division,
District of Nagaon, Assam. The geology of the proposed mining area is mainly
medium to coarse grained Sand, pebbly, in nature (Fig- Field Photographs,
Google Earth Image, and Base Map).

THE ALLOTED LAND AND THE TYPE OF SAND:

The total area proposed for grant of Mining Permit to Nakhula Beat Sand
Permit Area No. 3 (Rev. Portion), for collection of Sand from Mineable area is
4.10 hectares, it is a Sand Mahal of Kopili River Mining Contract Area. The
available mineral of the Mining Contract area L.e., 'SAND ' must be extracted
following the simple open cast quarrying practice as explained in subsequent
chapters.

PROPERTIES OF THE SAND:

The Sand available is grey lo greyish-brown colour, medijum to coarse
grained, mixed with medium to coarse Sand cobble, Pebble, and Gravel, clay,
soil, and organic materials,

USES OF THE SAND:

The minerals so available are useable for filling and construction purposes.
MINEABLE RESERVE OF THE MINERAL (SAND):

The Mining Permit proposed to be granted to the applicant, Nakhula Beat
Sand Permit Area No. 3 (Rev. Portion), in the Sand Mahal for extraction of Sand
manually. As per the Letter No, FNGT/B/74 (Part I)/Nakhula Beat SPA No.
3/2022/9453-55, Dated, 17/12/2022, from the Office of the Divisional Forest
Officer, Nagaon Forest Division, Nagaon, Nagaon District, Assam to the

as stated below- l.’.z"iﬂé iidll ‘ LAV
The calculated mineral reserves of the Mining Contract area to @aﬂable
for extraction are as stated below. The area of the allotted site = 4.10hectares
(Area calculated as per GPS Coordinates) = 41,000 m? 6%%@%%%%%%0&%
m?). The maximum depth allowed for extraction of the mineral KaiBinerz. Sortitetiftal

reserve of the minerals available would be-

certifl %@jL
Cer .
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= 41,000 m? x 3 m = 123,000 m*

The above quantity may be termed as 'Inferred Reserve' of the mineral
and the actual mineral reserve will be less than the inferred reserve as a
considerable volume of the minerals will have to be left unmined for preparation
of the benches (B1 & B2) as per Manual opencast mining practice. This has
been explained separately in the later chapters.

The void occurring due to removal of Sand from the riverbed is gradually
filled up with sand, silt and earth carried by the river current. This replenishment
process is rapid during rainy season because of high gradient, and hence river
sediments replenishment factor is roughly 2 of the estimated quantity of the
reserve of the mineral (Sand). As there will be accumulation of sand and silt and
clay to a considerable extent during the rainy season, can be roughly be assess
those 2 times of the estimated quantity of the minerals, i.e.. 123,000 m*x 2 =
2,46,000 m*

For extraction and transportation of the Sand under the opencast mining
method, three numbers of benches each of | meter depth and 1.5 meter width may
be maintained as indicated in cross section of Mining block along A-B (Fig-
Model Scheme of Sand Mining Contract area). Since the tota] period of the
Mining Contract would be for two (2) years, the reserve of Sand available for
extraction per year would be = (2,46,000 m*/2) = 123,000 m?

Mining Loss being assumed as 10% during the extraction operation would
be (123,000 x10%) m* = 12,300 m®, The mineable reserve of Sand per year =
(123,000 — 12,300) m* = 110,700 m? So, mineable reserve of Sand during the
awarded Mining Contract period of two (2) years = 110,700 m3x2 = 2,21,400 m°.

Extraction/collection work of Sand is normally carried out for Eight (8)
months in a year. The work remains suspended for the rest four (4) months in a
year due to seasonal monsoon rainfal] and other related problems, Considering
the number of working days, in a month to be 25 days, the total working days in
a year would be = (25 x 8) = 200 days. R PR IS 2

So, the extraction of Sand in a year (i.e., for 200 days) would be abogt =

(110,700/365) x200 = 60,657 m’ Q« -
Therefore, maximum allowable quantity under the mining conteahof Sandy 3 Vi -
in two (2) years is 60,657 m 3 x 2 = 1,21,314 m3 Kahiipara, Guwahat- 15

The aforesaid quantity of 60,657 m? of Sand per year has been estimated
considering extraction up to the maximum permissible depth of 3 metres in the
form the ground level/top surface. The mineable reserve of Sand available for
extraction per year up to different depth is assessed as shown below-

d to be tryg cOP
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Mining Plan Jugal Bharali
Depth Mineable rescrve of Sand available per year (approx.)
3 metres 60,657 m*
2 metres 40,438 m*
I metre 20219 m?

However, the Competent Authority may prescribe the quantity of Sand to
be extracted by the Mining Contract holder as per the terms and conditions of the
Contract considering the impact on the ecology and environment of the
surrounding areas.

However, the quantity of Sand allotted for extraction under the Mining
Contract will be within the mineable reserve of Sand available per year as
depicted above.

CLIMATE AND RAINFALL:

The average annual rainfall of the district is 1770 mm out of which
monsoon contribution is 83%. The maximum temperature is 29.5°C (average)
while minimum temperature is 17.5°C (average). The numbers of rainy days are
24 from May to September. Like the climate of other districts of Assam, the
climate of Morigaon district is characterized by a highly humid atmosphere with
abundant rains and general coolness. The cold season is from December to
February of each year. This follows by the season of thunderstorms from April to
June. The southwest monsoon season begins from the month of October.
October and November comprise the post monsoon season.

The cold season starts in the district by about the end of November like
other districts of Assam. In this period both day and night temperature begin to
fall rapidly. January is the coldest month of the year with the mean daily
maximum temperature at about 24° ¢ and the mean daily minimum temperature
at about 10° ¢. Temperature begins to rise from about the beginning of March.
The atmosphere over the district is highly humid throughout the year. In the
period of February to April relative humidity is comparatively low, especially in
the afternoon. Skies remain cloudy and over-cast during monsoon season but with
the withdrawal of the southwest monsoon, the cloudiness however decreases.
Winds are generally light throughout the year. Cyclonic storm and depression
move into Assam during May and June from Bay of Bengal. Thus, it affects this
district also. Morigaon district has sub-tropical and humid type of climate. The
humidity data reveal that the air is humid throughout the year. It has

the value of
6710 79 % during dry period (Table-3, Fig2 & Fig3). I HE R

n

B 2 el 15 L]
Highest Temperature e &
Lowest Temperature :6°C ' o
’ Joint Drrector
,, v L Directorate of Geology g Min
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Average Annual Relative Humidity : 70% to 80%
Average Annual Rainfall 21770 mm

Table 3: Climate Table/Historical weather Data of Mongaon District, Assam
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SECTION- B
MINING:

In order to ensure mineral conservation, systematic mining and protection
of environment. the Assam Minor Mineral Concession Rules (AMMCR), 1994 has
been replaced by AMMCR, 2013 and it has been made mandatory to prepare Mining
Plan and progressive Mine Closure Plan for grant of any mineral concessions like
"Mining Lease™, "Mining Contract" or "Mining Permit" in respect of minor minerals
for systematic and scientific development of all mines, quarries as well as riverbed
mining. In the present case, it is proposed to allow the Mining Permit holder to
eXtract Sand from the Kopili Riverbed. The Mining Contract area being a compact
deposit of Sand and to extract the same from this deposit, manual open cast method
of mining is suggested. The holder will adopt the following-

I. The entire boundary of the Mining Contract area will be marked with
boundary lines and pillars in all the corner points. The boundary pillars are to be
numbered and marked with GPS coordinate there on. Extraction of Sand is to be
carried out with a bench height of one (1) meter for the whole area.

2. No mining shall be permissible in an area up to a width specified by the
tompetent authority from the active edges of embankments; as per rule 39 (v) of
AMMCR, 2013.

3. There is no cutting of trees, and no blasting is carried out under thjs Mining
Contract.

4. Use of explosives for mining is not advisable, and not related to Riverbed
Sand Mining,

5. The Sand extracted and stacked by the Mining Contract holder wil] not
exceed twice the average monthly production.

6. The Kopili River has a variation of its width, the Average width is 80 m,
so the Minable width of the river is central 80 m x % = 60 m (Fig- Sketch Map).

7. A minimum of 500 meters mining restriction on the downstream side from
the Bhakatgaon RCC Bridge, near Bhakatgaon village over Kopilli River must be
maintain as described in the special conditions for riverbed mining, AMMCR, 2013,

8. The depth of the mining will not any ways exceed three (3) meters at any
point, in the Contract area from the top of the unmined surface of riverbed as per
rule 39(iii) of AMMCR 2013 (as showing in the Cross Section of Mining Contract
area along A-B) Mining Piazi i5 2oomgond

9. After completion of the Bench 1 (B1), minerals are to be extracted uptoa
depth of 1.0 m and 1.5 m width, similarly Bench 2 (B2) will mined. This will be the \/Y~

final and last bench (B2) because a maximum depth of three (3) metres s allowgd Pl
from the top level/riverbed as per rule. Direclorate of Geology & Mining, Ass-
Kahifiparg, Guwahati.1g

13




® 0000000000000 00000000000000ccCc0c00C0O0O®E®E®

“'(99’
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PRODUCTION OF SAND:

The Mining Permit proposed to be granted to the applicant, Jugal Bharali,
in the Sand Mahal for extraction and transportation manually. as per the Letter
No. FNGT/B/74 (Part I)/Nakhula Beat SPA No. 3/2022/9453-55, Dated,
17/12/2022 from the Office of the Divisional Forest Officer, Nagaon Forest
Division, Nagaon District, Assam to the Director, DGM, Kahilipara, Guwahati-
19, Assam. As has been estimated and stated in the chapter at on Mineable
Reserve of mineral, the total quantity of the Sand available for extraction in a year
up to a depth of 3 metres would be 60,657 m?, But the proposed quantity is 27,000
m® Sand for two (2) years at the rate of 13,500 m® per year. Considering total
working days in a year for transportation of the Sand as 200 days, maximum daily
transportation of the minerals would be = 13,500 m*/200 = 67.5 m?, Considering
the carrying capacity of the Trucks/Dumpers to be deployed is of Sm* average,
the total trips to be made by the Trucks/Dumpers would be about = 67.5/5= 13.5
(thirteen to fourteen) trips per day. The quantity of Sand stated above is an
estimated quantity that may be available for extraction considering the extent of
the area of the Mining Contract Site. However, the competent authority shall
decide and fix the quantity (daily limit) of Sand to be lifted by the Mining
Permit holder as per terms and conditions of the Mining Permit with due
emphasis on the impact on environment and ecology of the surrounding
areas. Mining Pla 15 £{atvsd

PROGRESSIVE MINE CLOSURE PLAN:

Joilt Cirector

The "Assam Minor Mineral Concession Rules 2013" ﬂltﬂ%g@‘ﬁgﬁmgfmm
2013, has made it mandatory to incorporate "Progressive Mine Closure Plan" in
the Mining Plan vide Rule 52(5)(VIII) of the said rules. Such a Mine Closure Plan
is useful in case of opencast mines or quarries only wherein the question of phased
restoration, reclamation and rehabilitation of land affected by mining operation
is involved. Here in the present case, mining is to be done for production of Sand
from Riverbed. As described earlier, mining of minerals must be carried out by
maintaining three numbers of benches up to a maximum depth of 3 metres. Under
the provision of Mine Closure Plan, it is essential to undertake phased restoration
and reclamation of the void created in the mined-out area. But, in this case,
restoration and reclamation of the voids by Sand is not suggested which is not
economically viable. The boundary of the area shall have to be planted by suitable
plantation for control of erosion as well as will be economically beneficial.
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CONCLUSION:

The proposed Mining Permit for Sand covering a minable area is 4.10

ha. to Jugal Bharali, Village- Barjari, P.O- Barpak, P.S- Jagiroad, District-
Morigaon (Assam), is meant for extraction/collection of Sand from the
“Nakhula Beat Sand Permit Area No. 3 (Rev. Portion)”, Mining Contract
area, within a period of two (2) years. The area s a riverbed and will have
mined for Sand in a manual opencast method of mining as explained in
the previous chapters. The following conclusions are drawn below-

:.

S

8.

The Mining Permit involves collection of Sand from Nakhula Beat Sand
Permit Area No. 3 (Rev. Portion), Mining Contract areas, has covers
Kopili Riverbed, under Morigaon Range, Morigaon of Nagaon Forest
Division, Nagaon, District Nagaon, Assam, within a period of two (2)
years at the rate of (27,000 m*/2) = 13,500 m? per year for Sand.
There is not any rare, endangered species of flora and fauna found in’
this area as per record of Forest Department.

. There is no cutting of trees, and no blasting is carried out under this Mining

Permit.

- Use of any kind of explosives for this Mining Permit is not advisable under

this Mining Permit.

. Adverse impact on the surrounding environment due to mining,

extraction and Transportation operation of the Mining Permit will be
negligible.

- A detailed programme for reclamation of the area has been described

in the "Progressive Mine Closure Plan" to combat the ecology of the
area.

The Sand collection from the Sand Mahal would be utilized for Sand
manufacturing works only.

The operation of the Mining Permit would help in the development of
socio-economic scenario of the locality. Minine Plon i i

8
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Field Photographs:

KBI,-

Jugal Bharali

Bhakatgaon, Assam, India
BBF7+WXC, KK Handique Rd, Bhakatgaon, Assam
782411, India

Lat 26.1754°

Long 92.212094°

21/12/22 02:57 PM GMT +05:30

L

J n GPS Map Camera

Bhakatgaon, Assam, India
B B6F7+WXC, KK Handique Rd, Bhakatgaon, Assam

& 782411, India

'S Lat 26.175394°

Long 92.212088°
N 21/12/22 02:59 PM GMT +05:30

e, o & 7 ’m“ﬂ A i e T Wﬁ‘?’\“‘*;

Fig 3: Photographs taken during our field verification, showing a portion of
Mining Contract area in the Kopili River during our field visit on 21>

December 2022,

Nakhula Beat Sand Permit Area No. 3 (Rev. Portion), land

leased by Jugal Bharali, Barjari Village, under the jurisdiction of Morigaon
Range, Morigaon of the Nagaon Forest Division, Nagaon, District- Nagaon

(Assam).
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Google Earth Map showing Mining Permit area at

Nalr ~ .
Nakhula Beat Sand Permit Area No.

3,Morigaon district,, Assam
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Sketch Map showing mining contract area at

Nakhula Beat Sand permit Area No.3, Morigaon District, Assam
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Toposheet Index Map of Assam
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Nakhuta Beat Sand Pe rmit Area No. 3 (Rev. Partion)™,

Mining Contract Are A (Government L and)
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Fig: Toposheet Index Map of Assam Showing Nakhula Beat Sund Permit Area No. 3 (Rev,
Portion) of 2022-24”, Mining Contract Area (Government Land), Morigaon District, Assam
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GOVERNSH AT OF ASSAM
PEPARTIMENT OF ENVIRONSMENT & FORFSTS. ASSAM
OFFICE OF THE DIVISIOSALFORIS D OFFIOFR: NAGAON DIVISION NAGAON
Phone & Fax No. U3672-233610 Email 1D- dionagavnt aﬁmgil.wm.

¢ RS oy X " ¢ i s ms o
etter No NS L B Nakhula Bea L 744 A 2 % # i §aiAe b

Fhe Plirectiw

o Owodogy & Muouvng Asam
Gt of Assam. Kahshipara, € whiate- 19
Subject Preparation and approval of Moo Plan agains Nakhula Bea Sane Perma Area N\
{2 ¥
(1 i

Reft \ddl PCCTH (1) UAZ letter ~o FGT 24/'Nakhula Beat Sand P

(Rev Poruony of 2022-24 &id 177122022, And  This cHer N

PNGT B 74 Part-1)yNakbals Beam SPA No 372022 dgwd 1712202

Sir.
With reference 1o the subsect cried ahos ¢, | am to reguest vous 1 kandh pe
a Miming Plan agamst Nakhula Beat Sand Permit Area No.3 (Rev Portion) i 1as our o Jugal
Bharalt Comract holder of Minmyg Contract Ao for two vears, The relevant GPS coordinates.
maps and Scheduic A ot the proposed arca are enclosed for favour of you neediul action
Itis 1o he mentioned here that. as per our field assessment. the o @antity of minor
mineral tound s Total = 27000m3 (Minine contract quantity 20.000m3 and Gove. pern
quantity 7.000m3; But | would hke o reguest vour honour at the preparation o miming pian
the actual ficld verificanon quantity may be piven as per rule. So that actus! guanuty of minor

. H % I N B
MINCTAE COUId DO enifuciod

Phis o 1o fnour of vour & ormation and necessan uch
F.nclose: - As staivd above.
Yours | attnfulis o
s £ o
e 0 ;fj { &

(B.Dcka. AFS)
Disisionat Forest Oftficer.
Nagaon Division. Nagaon g,
Copy forwarded tor intormation and necessan action oz«

i 9] $17 7 XAk wir 1 Az
| 58 5 (IOl LW . ¢ U VIONTLaon K .

torigaon for wmtormation
= S dugal Bhasal. Vill- Bargas, P O- Barpak. P.S- Jagiroad. Dist.- Mongaon
(Assamj for intormation and pecessary action. He s requested te pursued on the

nuatter and srrance for submiss AMining Plan at the earliest

(8. Dekiu. AFS)
ivisional | rost Otheer.

Nagaon Dnvision, Nagaon
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i Lo iy N sHoTabon anag eoesan Jawhon
e fuet o Horof Forests (13t pper Assan /one. lorhat-

Partiormalion and g sy getion

the Conservator ol Forests, Nerthemn Assam Circle, Tezpur for intormation for
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SCHEDULE- A.

Detatls information of the Nakhuola Beat Sand Permit Area No.3
in (Rev. Portion). under Morigaon Range, Morigaon of the
Nagaon Forest Dovision, Nagaon.

L Name of Manoral U oncession Ajea

Nane of User deency

\rea m Fl Bigha

N NMaworads i contract
S. Mg Contract guantitsy
6. Gov. Pernut guantity

Boundary Deseription

North- \t}-37

South-Kithine River &Nakhula Beat
Sand Permint Arca N

East- Palahgun Villavg

West- Debareghat Vg

Noakhula Beat Sand Permit Area NoJ 3.

ey, Portion)

- Fugad Bharali, Vill- Barjar, P.O- Barpak,

P SCdagiroad, Dist- Morigaon

O heet.

2000 md of Sand. (Our Field assessment
(lul) )
tENm A

M
GPS Co- ordinates

N = 26"1033.74" F = 092912'49.02"
N =26°10'35.12" E = 092°12'48.32"
N = 26°10'31.32" E = 092912'34 57"

N =20"10°33.117 = 092912 34.79"
N =26%10'42.38" £ = 092°12'22.60"
N =26"10'42.12" E = 092°12'24.06"

Submitted.

{13, Deha AFS

Divistonal Forest fiticer

Nagaon Division, N u_»\;nn@/,
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Schedule A

“Information Memorandum®

Name of the Minerad Concession Area Nakhula Beat Sand Permit Area No M Revenue

Partion) of 2022-24

Status of Tand: Non-Forest

Grant of Mining Contract tor collection of Sand i the mining arca

(@) Arca and Fstimated Reserves - 4,10 Ha with 27000 cu.m sand

(b1 Mahal quaniity MELOO0mA

{c} Stipulated quantity in Govt. Permut= 7,000 m3 of Stone.

i) Total Quanun - 27.000m3.

(e} Period of Fease Contract =2 years from date of possession.

(1) Reserve Price: Re 37,40,000.00 (Rs Thirty seven Lakhs forty thousand) only.

(g) Larnest Mope
H% an resenve price. e Ry 2 74000.00Rs. Three lakhs seventy four thousand
only).However. 50% of this amount +f bidder is an individual and belongs 10
S.ES.COBC. 1 ¢.Rs. 1,87,000.00i Rupee One lakh eighty seven thousand only).

(hy G.PS Coordiates of the comers of mune area: the boundary pillars shall be mstalled on site
by the successtu! bidder at these and othet mtermediate locations. as per the directions of

competent authoniy. betore stan of minine ceperation.

North- \{{.37

South-Killing River &Nakhula Beat Sand Permit Arca No. 1,
East- Palahgun Village,

West- Debarghat Village,

No ’ LA’-‘/";QN(A, et ‘
N=26°10'33.74" £ - 092°12'49.02"
N =26"10'35.12" € - 092°12'48.32"
N=26"10'31.32" £ < 092'12'34.57"
N =26%10133.11" € - 092°12'34.79" |

N=26°10'42.38" £ - 092°12'22.60" |

N =26%10142.127F - 092°12'24.06"

4.10
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(hy Apphicable Cloarances

*  No Objection Certificate from Deputy: Commissioner in case of Mineral
concession Area s Revenue Lind tpon-forest land): Fxasting Mg Area

e Mg will be prepared by successtul bidder after Lol

o The successtul highest bidder shall have to obtain Environment Clearance
from the SETAAL Govte of Assam after prepared Mining Plan. Terms and
condition us per AMMC Rules 2013

e Incase of Mineral concession Area s a Forest land. the Forest Clearance to be
obtaimed under Forest Conservation Act. 1980 from the Ministry of Env..

Forests & Climate Change. Gove. of India by Successtul Bidder shall be

transferred to him on payment of Net Presemt Value-Rs. .. Costof
Compensaton AlMlorestation  -Rs. ... ...  Overthead cost-
Rs ceted ot R B, ottt AN

(- Quota tor Gost permits: Excess of Mining Plan Quantity over the bid quantity in
Case of Lontract and Permit. However, for fease. maximum quota for 2oVl works as
spectfied by the competent authorit

e ,/’Jvz? .',\“ ¢ !

b
i L

PE

DIVISIONAL FORFST OFFICER.
NAGAON DIVISION. NAGAON 9)/
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GOVERNMENT OF ASSAM
DEFARTMENT OF ENVIRONMENT & FORESTS, ASSAM
OFFICE OF THI by ISIONAL FORFST OFFICFR: NAGAON DIVISION NAGAON

Phone & Fax No. 013672233610 Email 1D- dfonagaont u gmail.com.
tter N PNGT B 78 08 0 Nakhola Beat SPA 2022 X554 Dt
NF ioal Pharsh
vl
PO- Barpd P S Jagiroad,
st - Mo on {Assam)
Susbyen Pravision ool nten (1 ol t s Miming Permt to adlow Minor Mineral w respeet of
¢ Munag Vicas Nakhula Beat Sard Perant Area No, 3 of 202224 (Rev Portiong
Reterence Phe Addl PoCoCOF () UAZ. Avam vide Memo No. FGT. 24 Nakhuts Beat Sand Permn
Area No S HRev. portion) of 202201 it 177122622
Natyet (o the appeal provision ar tree provistons of the Assam Minor Mineral concession
Rules, 200 % and other app nic Enss, and on apn ceened from the Addl Principal € hel Conseryiator

Fhorests (i Upper Assam Zone. Jorhat- 1, of your bid amount of Rs. 41.10.000/- (Rupees Forty one lakhs
ten thousand)y only. tor Mining of 20,000 m3 of Sand for a period of 2 (Two) vears from *Nakhula Beat
Sand Permit Area No. 37 o1 2022-24 (Rev. Portion: under Morigaon Range. Morigaon of the Nagaon Foreat
Disision, vou are reguested 1o deposit the following  amount within 15 (Fifteen) davs from the date of
issue of this provisional letter of Intent (Lol) and obtain an approved Mining Plan/Pre-feasibility report
and Form | M along with FIA Clearance from competent authority within 45 (Forty Five) days for
signing of Permit Agreement in FORM- MPS- | 4o gy provisions of AMMC Rule's 2013, An additional
amount 10% on bid value has 0 be deposited towards “Mines-Minerals, Rehabilitation Dev. &
Restoration Fund™ & 19% District Mineral Faundation (DMF), Nagaon on the actual rovalty at the ime

of depositing the kist money. Failing 1o comply with the above directions within the stipulated period. the
provisional letter of Intent (L oly will be cancelled v thou assigning any reason.

Details of Deponit:-

(2) 15% of annual dead rent as security deposit on hid value = Rs. 2.13.750/-
f

by An additional amount equal | month's dead rent on bid value = Rs.  1.71,250/-
Total =Rs.  6.85,000/-

{Rupees Six Lakhs eighty five thousand) only.

{ The amount to be deposited through Ontine Revenue Collection Svstem.
e 2
o2 1?
17y

i

o,

Divisional Forest Odficer.

Nagaon Diviston, Nucaon 8)_/

Contd...2

cOpY

advocat?

7
[




Oooooooooooeaaaaaaaoooooocooooooooooc

sriorma

Hhon

woisrte of Geology & fy Assam, Kahilipara,

crtsto GPSNC o sridinates, Gooogle \U[) (SCheduie- A

o

nd necessary action

e-feasshility report & §omm ¢ M at an early date
Nakhuds Beat SPA :
W niormation and g boachion .-
¢ Conservator of v & Head of Forest Foree
{ t !

squest te acvord necessary apnros sl

10r {fave ul

of the Muning




Oooooooooqe@@aaaaanoocoooccooooooaoﬁo

¥ b
il hersr avnent 1 i iy
g Juggel P
Oute of BanDOB M2/ 1081 '
{ Maler MALS ;
§ g
9421 2612 8426
e VD IO1AA 521702496509
A ovrurrs, AN gwarer -
2 Uliguaisenification Athenty of india M
Qo: Hom Chandra = :
e . KHANAJAN &5 |
Borjari No. 1, Man i
|
£
z: i
= 5
. 94212612 8426 g
VI 9144 5217 9749 8500 !
ey, | O meteeuiaaein | o {

| @ . uidal.gov.in




ol

AdvoCe

)
O




gt Rlavats




LR

Date: 19/12/2022

FORM-A
INFORMATION REQUIRED FOR THE MINING PLAN

- Name of the Applicant: Sri Jugal Bharali,

Address: Village- Barjari.
P.0.- Barpak,
P.S- lagiroad,
District: Morigaon, Assam
PIN:782411
Phone Number: 86381 14576

- Site Address: “Nakhula Beat Sand Permit Area No. 3 (Rev,

Portion)”, M ining Contract Areas,
Village: Bhakatgaon to Barjari,
PO: Bhakatgaon,
PS: Jagiroad,
District: Morigaon (Assam)

Class of Land: R.F./U.S.F./Rev. Land: Govt. Land,
Name of the Revenue Circle: Mayong,
Name of the Forest Range: Morigaon Range,
Name of the Forest Division: Nagaon Division, Nagaon,
District: Morigaon (Assam)

Mineral to be Mined: Sand,

Recommended Quantity: 27,000 Cum (m’) for two (2) years.
Total area: 4.10 Ha,

Nature of Settlement: Contract,

Location: Sketch map showing main roads, approach roads and

description of nearby areas with the names of villages and other features
etc.

%*CLS/J Bﬁ\wo\l ’

Signature of the Applicant
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CHALLAN
TR Form -5(a)
GRN  AZ0046416902022290 | BARCODE FIDVm ORI 8 RN | Daco 02/0112023-19.37:53 | Form ID
N |
Dopartment  Gaology and Mining Payer Dotails |
Nonterraus Mining and l;!ui;ﬂw;ﬁw fndunlv!euloz TAX 1D (if Any)
type of Payroent - B
PAN No.(if Applicable) ‘1
Office Name v e torate oF G CH Y sl MRS Full Namo MOLOI BORA
‘ o
| Location Kamrup Motro !I
" - SR - NE— e "')
Yoar 2022-2023 One Time Flat/Block No. |
Account Head Detally Amount In Rs, Premisos/Building E
08530040%7079000 |
Approvat Of Mmmg Plon 5000.00 RoadiStreot J
b’ A S: RO {
i
ArealLocality Guwahati i
- |
i
Town/City/District l;
i FEEEEN
. S LA - - ,‘
Remarks (Hf Any) ’
Nakhula Beat Sand Permit Area No 3 Revenue Portion Mining Contract

Area Jugal Bharali Village Barj

o soms s —————

H
an Barpak Jagiroad District Morigaon Assam }
|
|
|

Cheque/DD No

4

Bank-Branch

Bank Date _J RBI Date

‘ i e Amount In | Five Thousand Rupees Only
Total R e
Payment Details STATE BANK OF INDIA FOR USE IN RECEIVING BANK
Cheque-DD Details Bank CIN | Ref. No. 00030302023020194799| IKOCAUZFV4 |

02/01/2023 19:39.06

Not Venified with RBI

STATE BANK OF INDIA

| Name of Bank

Name of Branch

Department 1D

Serolt No. . Date

Not Verified with Scroll

ob?
\\
a0
e -
e AdV d&‘
Page 1.

Mobile No. - 9435355907

Print Date 02-01-2023 07:39:07
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Government of India
Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), ASSAM)

The -1
JUGAL BHARALI
Vill. Barjari, P. O. Barpak, P.S. Jagiroad -782411

ENVIRONMENTAL
CLEARANCE

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submifted to the SEIAA vide proposal number
SIA/AS/MIN/425258/2023 dated 07 Apr 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23B001AS131863
2.  File No. SEIAA. 3443/2023
3. Project Type New
4. Category B
5. Project/Activity including 1(a) Mining of minerals
Schedule No.
6. Name of Project Nakhula Beat Sand Permit Area No. 3
7. Name of Company/Organization JUGAL BHARALI
8.  Location of Project ASSAM
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)
Indreswar Kalita
Date: 23/06/2023 Member Secretary
SEIAA - (ASSAM)

PARIVESH
(Pro-Active and Responsive Facilitation by Interactive,
and Virtuous Environmental Single-Window Hub)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH. Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23B001AS131863 File No. - SEIAA. 3443/2023 Date of Issue EC - 23/06/2023 Page 1 of 6
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This has reference to your application for Prior Environmental Clearance proposal no.
SIA/AS/MIN/425258/2023 dated 07/04/2023 along with Form-1, Mining Plan, D.F.O. letter, Google
map with G.P.S. Co-ordinates and other relevant documents for Collection of Sand from “Nakhula Beat
Sand Permit Area No. 3” under Nagaon Forest Division, Dist. Nagaon, Assam.

The quantity Sand to be collected is:

Sand: 27,000cu.m. (Twenty Seven Thousand) within a period of 2 (Two) years @
13,500¢.m. (Thirteen Thousand Five Hundred) only for per year.

Allotted Area: 4.1 Ha.

The Sand and Gravel shall be extracted from the area of the GPS Co-ordinates mentioned below as per
mining plan:

Longitude (East) Latitude (North)

1. E-92°1249.02" N-26"1033.74"
2. E-92°12'48.32" N-26"10'35.12"
3. E-92°12"34.57" N-2610"31.32"
4. E-92°12"34.79" N-26"10'33.11"
5. E-92°12722.60" N- 26"10'42.38"
6.

E- 92°1224.06"

N-26°10'42.12"

The Sand and Gravel shall be extracted manual .(as;' per Mining Plan) from “Nakhula Beat Sand Permit
Area No. 3” under Nagaon Forest Division, Dist. Nagaon, Assam.

The proposal was examined and processed in accordance with EIA Notification 2006 and its amendment
thereof. The State Level Expert Appraisal Committee (SEAC), Assam examined the documents of the
proposal for Collection of Sand and Gravel at its meeting held on 03/06/2023. Accordingly the application
was discussed and thoroughly scrutinized by the SEAC and found that the project falls under 1(a) and
considered as B,Category of EIA Notification 2006 and subsequent amendments. The Committee
recommended the project to the SEIAA, Assam for issuance of Environmental Clearance.

Based on the recommendation of the SEAC, the State Environment Impact Assessment Authority, Assam
(SEIAA) considered the proposal in its meeting held on 16/06/2023 and accords Prior Environmental
Clearance to the project as mentioned above under the provision of EIA notification 2006 and its
subsequent amendments issued under Environment Protection Act 1986 subject to compliance of
following specific and general conditions.

The operational area must be confined to the given 4.1 Ha proposed area bound by the coordinates
mentioned above and there shall not be any other area of extraction contiguous to this. The project
proponent is to submit a declaration in writing to this effect before commencement of the work.

I. Specific Conditions

1; The legal status of the mining area remains unchanged.

Member Secretary
w§~_}E:'IAA., Assam
Vi
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2. The lease holder shall undertake adequate safeguard during extraction of Sand and Gravel and
ensure that due to this activity, the hydro geological and ecological regime of the surrounding
area shall not be affected. Regular monitoring of ground water level and quality shall be carried
out around the mine lease area during the mining operation. If at any stage, it is observed that the
groundwater table is getting depleted due to the mining activity; necessary corrective measures
shall be carried out.

3. Manual (as per Mining Plan) low impact extraction of Sand and Gravel shall be undertaken.
Effective safeguard measures, such as regular water sprinkling shall be carried out in critical areas
prone to air pollution and having high levels of particulate matter as at loading and unloading
point and all transfer points. Extensive water sprinkling shall be carried out on haul roads. It
should be ensured that the Ambient Air Quality parameters conform to the norms prescribed by
the Central Pollution Control Board in this regard. The status of implementation of measures
taken shall be reported to SEIAA and work shall be completed before the start of mining.

5. Quarrying shall be restricted within the area as per GPS Co-ordinates mentioned above.

6. There shall be stockyard to stock mining material outside the quarry site. Parking shall not be
made on public road. ‘

7 The following measures are to be further implemented to reduce air pollution during

transportation of mineral:
i.  Roads shall be graded to mitigate the dust emission.
ii.  Over filling of tippers and consequent spillage on the roads shall be avoided.

8. Measures should be taken to comply with the provisions laid under Noise Pollution (Regulation
and Control) (Amendment) Rules, 2010 issued by the MoEF, Govt. of India.

9. Mining shall be limited to day time only.

10. No mining shall be carried out in the safety zone of any bridge and / or embankment.

11. - No mining shall be carried out in the vicinity of natural / manmade archaeological sites.

12. No wildlife habitat will be disturbed and also aquatic Flora & Fauna of the river.

13, Green belt development shall be carried out in 20% of total mine area either on river bank or
along road side considering CPCB guidelines with native tree species in the mining area.

14. User agency shall not make any fresh approach road over any part of the forest land but may use
existing forest road only.

15. Transport of materials shall be done by covering the trucks/tractors with tarpaulin or other
suitable mechanism so that no spillage of mineral/dust takes place.

16. Appropriate mitigation measures shall be taken to prevent any kind of pollution. It shall be
ensured that there is no leakage of oil and grease from the vehicles used for transportation.

17 Special Measures shall be adopted to prevent the nearby settlement from the impacts of mining
activities.

18. Dispensary facilities for first-aid shall be provided at site.

19. Occupational health surveillance program of the workers should be undertaken periodically.

20. Conservation measures shall be taken for protection of Flora & Fauna in the core and buffer zone.

i

Member Secretary
r%"E)AA' Assam .
€
1

advoc'®
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21, It shall be ensured that collection of mining materials does not disturb or change the underlying
soil characteristic of river bed/basin, where mining is carried out.

22. It shall be ensured that mining does not in any way disturb the turbidity, velocity and flow pattern
of the river water.

23. Conservation measures shall be taken for protection of flora & fauna in the core and buffer zone.

24. The fauna nesting area shall not be used for mining.

23. This Environmental Clearance is applicable only subject to receipt of mining permit by the
project proponent from the Competent Authority as per AMMC Rule, 2013 and subsequent
amendment.

26. Measures for prevention & control of Soil erosion & management of site shall be undertaken.

27. No river/Stream should be diverted for the purpose of Sand and Gravel mining. No natural water
course and/or water resources are obstructed due to mining operation.

28. No extraction of Sand and Gravel in landside prone area.

29. The proposed mining area approved subject to the condition that

a.  The maximum mining depth is recommended up to 2 (two) meters from the unmined
ground surface. :

b. 5 (five) meters gap between the left bank of the river and the proposed mining
boundary shall have to:be kept to guard against probable river bank erosion.

¢.  Active bank of the river should not suffer damaged due to proposed mining activities
and transportation of mining materials thereon.

d. The proponent shall have to strictly follow all other terms and condition laid down in
the approved mining plan during the mining period.

30. Controlled clearance of riparian vegetation to be undertaken.

31. Vehicles used for temptation of 'Sand and Gravel are to ‘be permitted only with of fitness & PUC
certificates. }

32. Health & safety of workers should be taken care of spfing sources should not be affected due to
mining activities necessary protection measures are to be submitted.

33. The critical parameters such as PM,,, No,2, SO, in ambient air within the impact Zone shall be

monitors periodically and analysis report shall be submitted to SEIAA, Assam.

1L General Conditions

1 All necessary statutory clearance shall be obtained from competent authority in connection with
mining operation and copies of the same shall be submitted to SEIAA, Assam.

2. Special measures shall be adopted to prevent nearby settlements from the impacts of mining

activities, maintenance of roads through which transportation of minor mineral is to be
undertaken shall be carried out regularly.

User agency shall comply with the provisions framed under Assam Minor Mineral concession
Rule 2013 and subsequent amendment.

4. The SEIAA Assam may alter/modify the above conditions or stipulate any further condition in

the interest of environment protection.

Member Secretary
§1§IAA, Assam
ft
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3. Concealing the factual data or failure to comply with any of the conditions mentioned above may
result in withdrawals of this clearance and attract action under the provisions of Environment
Protection Act. 1986.

6. The SEIAA, Assam may revoke or suspend the order, if implementation of any of the above
conditions is not found satisfactory. SEIAA, Assam will monitor the operation area from time to
time and the project proponent shall extend full cooperation for the same.

7. The above conditions will be enforced inter-alia under the provision of water (Prevention &
Control of Pollution) Act 1974, the air (Prevention & Control of Pollution) Act 1981, the
Environment Protection Act 1986 and the public liability Insurance Act 1991 along with their
amendments & rules.

8. The Environmental Clearance is valid for a period of 2 (Two) years from the date of issue of
this order.
9. Under Corporate Environment responsibility (CER), appropriate budgetary provision shall be

made as per MoEFCC OM F. No. 22-65/2017-IA.II1 dated 01/05/2018 and 19/06/2018
commensurate with the total value of the work and to be spent for health improvement,
education, drinking water facilities, and. other socio-economic upliftment in and around the
project area (radius of 10 KM from the project site) in consultation with a Committee having
representatives from all sections of the population in the nearby villages and with information to
the SEIAA on biannual basis.

10. The project proponent shallrs'ubmit'hal}f yearly compliance reports in respect of the terms
& conditions stipulated in this order to the SEIAA, Assam in PARIVESH PORTAL through
individual User Id to the SEIAA. 'The Compliance Repdrt should also include the work
done under CER as in 9 above and also under Green Belt development in the project area
(to be supported with photographs and other documentary evidences in both cases).

11. The Divisional Forest Officer, Nagaon Forest Division, Dist. Nagaon, Assam shall realize the
Royalty as per existing rate & ensure due surveillances against occurrence of irregularities
during the period of mining operation. He will further ensure demarcation of mining area
with pillars and Geo referencing prior to start actual mining operation as mining is not
permitted beyond the limit of the same. The DFO is also requested to ensure necessary
compliance of all the terms and condition laid down in the EC be duly complied by the
proponent in course of mining operation.

. 7

Member Secretary
SEIAA, Assam
&ymunimaidam, Guwahati-2].
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Memo No.SEIAA.344012023/EC/ 4 [ ¢4 I -A Dated: (€) / £ /2023

Copy to:

(9% )

The Joint Secretary, Ministry of Environment, Forest and Climate Change, Government
of India, MoEF, Indira Paryavaran Bhawan, Jorbagh Rd, New Delhi-110003.

The Secretary to the Govt. of Assam, Environment & Forest Department, Dispur,
Guwahati-6 Cum Member Secretary, SEIAA, Assam for favour of kind information.

The P.C.C.F, HoFF, Govt. of Assam, Panjabari, Guwahati-37 for favour of kind
information.

The Divisional Forest Officer, Nagaon Forest Division, Dist. Nagaon Assam for
information & necessary action to ensure that. all Specific Conditions & General
Condition are complied with.

The Chief Engineer, Water Resourcc Departmcnt Guwahan Assam for favour of kind
information. 4 "

The Integrated Regional Office, Ministry of Environment, Forest & Climate Change, 4"
Floor, Housefed Building, G.S. Road, Rukminigaon, Guwahati-22 for information.

Office Copy.
& /
W[O\q'&

Member Secretary
SEIAA, Assam
g‘qmunimaidam, Guwahati-21.
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k\\\\
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Validity urks
Digitally signed k ’
Kalita

Member Secrefajy~
Date: 6/23/202
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ﬁ‘w%;g‘ . e GOVT. OF ASSAM
E OF THE DIVISIONAL FOREST OFFICER, NAGAON DIVISION, NAGAON.

ctter No. FNGT/B/74 (Part- 1)/Nakhula Beat Sand Permit Area No. 3/2023/ &) ) v ."(7 Dated =7 3/ /"/ 007
1)L Ay Ch ' i

ol

o,
The Range Forest Officer.
Morigaon Range, Morigaon.
Subject: - Final setlement of Nakhula Beat Sand Permit Area No. 3 for the period 2022-24 (Rev. Portion) and

adjustment of 1™ Installment (Kist) thereof.

In pursuance of the Clause 1 (ii) of the guideline vide No. J-13012/12/2013-1 of 11 (1) dtd. 24/12/13, issued
by Director, MoEF, Govt. of India and AMMC Rules® 2013, T am to inform you that Sri Jugal Bharali, S/o- Sri Hem Ch.
Bharali. Vill.: Barjari, P.O.: Barpak, P.S.: Jagiroad, Dist.: Morigaon (Assam) has deposited the 1% Installment (kist) for 1"
quarter and other taxes/security deposit money as shown helow for operation of above mentioned Permit Area (river bed)

and signed necessary Agreement in Form No. MPS — 1 as required.
You may allowed to operate of the Sand Permit Area after obtaining required possession certificate duly

signed by him, as per enclosed proforma, stating that he has taken over possession of the permit area. The possession

certificate should be sent to this office immediately and a copy of the same shall be retained in your Range.
For allowing operation of the permit arca, a permit may be issued for collection of the following quantity

of mining materials (Sand) from Nakhula Beat Sand Permit Area No. 3 after strictly adhering to the terms and conditions

of the Agreement as signed by the permit holder.

Income . Quantity allowed . 10% District
ot | KAm | Gersw| TR | g | @S Gn | |
; 2.55 % Sand (DMF)
% | sa3750- | 256885 | 13,001~ | 27/0472023 2500 m3 51,375/- 51,375/-
| 513,750 | 25,688/ | 13,101/ | 27/07/2023 2500 m3 51,375/- 51,375/-
39 | 513,750 | 25,688/ | 13,001/~ | 27/10/2023 2500 m3 51,375/- 51,375-
2| 515,750~ | 25,688 | 13,100 | 270172024 2500 m3 51,375/- 51,375-
S0 | 5.13.750% | 25,688 | 13,101 | 27/04/2024 2500 m3 51,375/- 51,375/-
6 | 513,750/ | 25,688 | 13,101/~ | 27/07/2024 2500 m3 51,3751- 51,375/
| 513,750 | 25,688~ | 13,101/~ | 2771012024 2500 m3 51,375~ 51,375/-
g0 | sunson | 25688 | 13,101 2;{,}%2235 e 2500 m3 51,375/- 51,375/
Enclosed :- As stated. G‘];’_E’l‘;) Y |0 e By

Divisional Forest Officer,
Nagaon Division, Nagaon W/

Copy to:- P
Sri Dipankar Deb, ACF for his information and necessary action. He is directed to attend the possession over

1.
of the permit area by the permit holder and report compliance.
2. Sri Jugal Bharali, S/o- Sri Hem Ch. Bharali, Vill.: Barjari, P.O.: Barpak, P.S.: Jagiroad, Dist.: Morigaon

(Assam), for information.
L e

Divisional Forest Officer,

Nagaon Division, Nagaon W/‘
1649 -(601 ,
Memo No. FNGT/A/74 (Part- 1)/ Nakhula Beat Sand Permit Arca No. 3/2023/ 1 Dated -7 /'/0/,"/3_07_:")\

Copy to:-
1. The Principal Chicf Conservator of Forests & Head of Forest Force, Assam, Panjabari, Guwahati- 37 for

favour of his kind information.
2. The Addl. Principal Chicf Conscrvator of Forests (1), Upper Assam Zone, Jorhat- 1, for favour of his kind

information.
3. The Conservator of Forests, Northern Assam Circle, Tezpur, Assam, for favour of his kind information.

Q/;'ﬁo‘\(a"%

Divisional Forest Officer,
Nagaon Division, Nagaon w/

puseg,
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 Director
Drectorate of Beology & Mining Assam
Dtd Guwahati the Jan 2023

-for kind information and
necessary action

- for king information
and necessary action
0ad.Dist Mongaon

- Orrector
Orate of Geology & Mining Assam




ARNEXORC. REPoRT 8F T He SENIOR GEOLGISTS
2 MEMBER ComMITTE E

AnNBRuRE — V1

REPORT ON INSPECTION OF SAND MINING ACTIVITIES IN
NAKHULA MINING PERMIT AREAS OF MORIGAON DISTRICT

1.0 Introduction:

In pursuance of letter No. GM/O/159 dated Guwahati, the 3
Directorate of Geology and Mining,

Area and adjacent sites along Kopil
Monoj Gogoi Senior Geologist, Park
and Anupam Dutta Surveyor, had ¢
The team was accompanied by st
inspection. The area is under Mori

of October a team of
Assam carried out Field Inspection at Nakhula Mining Permit
i River of Morigaon District, Assam. The team consisting of
ash Borah Senior Geologist Dibakar Das, Assistant Geologist,
arried out the field inspection on dated 5" of October under.
affs from the Forest Department and local villagers during
gaon Forest Range under Nagaon Forest Division.

g and Kopili rivers flow through the southern part of the
district. The river Killing meets Kopili at the Matiparbat where from Kopili moves westward.
Kollong joins Kopili at

the Jagi Dui Khuti Mukh and from here they jointly flow into the
Brahmaputra. The area up

der inspection is near Bhakatgaon River Bridge over Kopili River, which
IS main source of sand mining under Morigaon Forest Range.

2.0 Field Observations:
I

The Google map of the inspection area is ag follows:

GOOGLE MAP OF THE AREA




et

a

No mining or extraction of sand presently going on within the Mining Concession Area.
As sand is included in Y-Schedule of the AMMCR-2013, the Forest Department and the
(Divisional Forest Officer) DFO is the controlling authority and the Range Officer

Morigaon informed that the sand mining has been stopped in the Nakhula Sand Mabhal .

3.0 Recommendation and Conclusion:

(OS]

As revealed from Google Earth Images of 2022 and images of 2002 that the river had
shifted about 10 -12 meters towards the roadside within this area. The concave bank of the
meander (road side bank) is the zone of erosion due to the dynamic factors of the river
morphology and the convex bank of the meander is the zone of deposition (opposite bank).

As informed by local villagers and Forest Officials the Bhakatgaon bridge over Koplil
River is too narrow and weak to heavy loaded vehicle, therefore the movement of heavy
vehicle are prohibited across this bridge

No sign of Mining Activity was visible within the Mining Concession Area.
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Latitude

Local LOCAL 11:54:13 AM ! 26.18605166666667°

GMI " GMTO62419AM | ncitude
it Ll B | 92.19607666666667°
Date u, Oct } SSPW+WWQ, Chatabori, Assam 782411, India

Photograph 2 : Steep erosion prone bank and mining equipment in Chotabori 2 area
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Local 01.05:46 PM

GMT 07:3546AM

Altude __S0m
Date T

{ latitude

§ 26175318333333333°
. § Longitude

-3 92 21210666666666"

¥ 56F7+H2Q, Baghjap, Assam 782411, India

tocal
GMT

Altitode

Date

Latitude

26.17536"

Longitude

92212025

56F7+H2Q, Baghjap, Assam 782411, India

Photograph 4 : Abandoned Mining equipment and sand dumps in Baghjap (Mining

concession area)
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